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Dr. Rama Rao: May I know the
m€?thod  machinery  f(m selecting 
these candidates?

Shri B. R. Bhasat: They are selected 
by the Depactmcnt  ccoicemed.  The 
names are sent by the State Govern­
ments and the raious other organi­
sations. and they are finaBy selected 
bv a Board here in the Gk>vernmetit 
Of India.

Dr. Rama Rao: Am I to understand 
that there is a Selection Board in Uie 
Government of d̂ia?

B. R. Bhagat: I have not got 
the  name of the  Board.  I want 
notice.

The Minister of  Revenae and Ex* 
praditoFfr Tfagih  In  each
Ministry, a Selection Board consistiiiS 
of officers is p̂ointed and whenever 
any applicatidh’s  are receiv̂ . ' per­
taining to a Ministry, thaft Ministry 
considers t̂em in its own B6ard.

Shri Meghnad Saha: Does the Selec­
tion BoaM'CbiSfSiar̂f x̂jjerts Vor minly 
df Govemmait i servants?

Shri B. R. Bhagat: I have not got 
the personnel bf the Board  here—I 
cannot say.

Mr. Speaker: He wants to know the 
position g«ierally.

Shri B. R. Bhagat: GeneraUy Gov- 
emn̂ nt servatots.

Shri Damodara Menon: Does the
Selection Board conduct any compe­
titive examination before selection?

Shri B. R. Bhagat: No competitive 
examination is conducted.

Shri H. N. Mnkerjee: I And from a 
brochure supplied to us last session 
that the technical cooperation scheme 
under the Colombo  Plan is adminis­
tered by a Council composed  of re­
presentatives  of  the  participating 
Governments.  Do I take it that this 
Council has anything to do with the 
selection, as far as these people are 
concerned?

Shri B. R. Bhagat: No, Sir.

Dr.  Rama  Rao: May  I  know
whether Government are contemplat­
ing sending any people  for training 
in industrial engineering and techno­
logy?

Yes, it is one of
ê subjects.

Foreigners in ^ison

*229. Shri Jajware: Will the Minis­
ter HMe Allaifs be pleased  to 
state:

(a) how many foreigners are in prir 
son or detained in India at present; 
and

(b) whether it is the intention of the 
Government of India to release them 
and if so, by what time and on what 
ground?

The  Deputy  Minister  of  Home 
Affairs  (Shri  Datar): (a)  The in­
formation is being collected and will 
be laid on the Table of the House in 
due course.

(b)  No foreigner has  been  detain­
ed by tirder of the Government of In­
dia, so the question of release does 
not arise.  In  regard  to  convicted 
prisoners  the Government  of India 
have no intention of exercising  any 
special cleniency.

Shri Jajware: How loug  will  it
take tor the  information  to be col­
lected?

Shri Datar: About two months.

Military Stores

•230. Shri A. N. Yidyalankar: Win
the Minister of Defence be pleased to 
state:

(a) whether Government have made 
any Tefforts to replenish their military 
stores with home-made materials;

(b) the percentage  of India’s self, 
sufficiency in military equipments and 
stores in the years of 1945, 1947» 1951 
and 1952; and

(c) whether Government have formu­
lated any plan by which the production 
and supply of home-made war material 
would be speeded up?

The Minister of  Information  and 
Broadcaîg  (Dr.  Xeskar):  (a)
and (c)  Yes,  A Committee called 
the “Imported Stores Screening Com­
mittee” was set up by the Ministry of 
Defence in  January 1949  with re­
presentatives of the civil  Ministries 
concerned and the three  Services to 
provide a  machinery for  the conti­
nuous examination of items of Defence 
stores which should be  obtained by 
imports and by indigenous production 
respectively, and for the initiation of 
indigenous production, êrever pos­
sible.  Every attempt is made to ini­
tiate production of new ilems in the 
Government Factories and through the 
trade in India.




